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Student s death: NHRC team for evidence from Veterinary Uni

https://thesouthfirst.com/south-shots/students-death-nhrc-team-for-evidence-from-
veterinary-uni/

The move comes in the wake of the tragic death of Siddharthan JS, a second-year
student at KVASU, who was found hanging in the bathroom of the college hostel on 18
February.

An NHRC team will collect evidence from Kerala Veterinary and Animal Sciences
University in Wayanad, Kerala on Monday, 8 April in the wake of the tragic death of
student Siddharthan JS found hanging in the hostel bathroom on 18 February. The
team will record the statements of students, teaching and non-teaching staff, members
of the anti-ragging committee, and others.
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Siddharth s death: CBIl to add more individuals in accused list

https://english.janamtv.com/news/kerala/102527/siddharths-death-cbi-to-add-more-
individuals-in-accused-list/

Thiruvananthapuram: The Central Bureau of Investigation (CBI) is to indict more
individuals in connection with the death of JS Siddharth. Presently, 20 individuals are
included on the list of accused persons. The FIR has been drafted based on the
investigative findings of the police and the preliminary reports from the CBI.

Meanwhile, the National Human Rights Commission will hold a sitting in connection with
Siddharth’s death at the college for five days. The commission members will stay at the
college and gather statements from the teachers, college staff, and hostel students.

It is reported that the CBI team will visit the college to record statements. Siddharth’s
father, Jayaprakash, has been directed to appear tomorrow to give a statement.
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Top Kerala news developments today

https://www.thehindu.com/news/national/kerala/top-kerala-news-developments-on-april-
8-2024/article68041729.ece

Key news developments in Kerala on Monday, April 8, 2024

Here are the important developments in Kerala to watch out for today

April 8 is the last date for withdrawal of nominations

CPI-M State secretary M.V. Govindan will address the press in Kochi today

The Kerala High Court is set to hear petitions filed by the Kerala Pradesh School
Teachers Association and others seeking a directive to the State government to
disburse money for the midday meal scheme in advance and pay the arrears due to
schools

The ED is scheduled to question CPI(M) district secretary M.M. Varghese, party state
secretariat member P.K. Biju and councillor P.K. Shajan in connection to an
investigation into a loan scam at the Karuvannur Service Cooperative bank, Thrissur.

The Kerala HC is to consider a contempt of court petition filed by nursing officer P.B.
Anitha against the State’s Health Department for transferring her after she extended
moral support to a victim of sexual assault at the ICU of the Kozhikode medical college
hospital.

A delegation of the National Human Rights Commission of India is scheduled to visit
Kerala Veterinary and Animal Sciences College, Pookode, as part of its probe into the
death of second-year student J.S. Siddharth

Karnataka Deputy CM and Congress leader D.K. Sivakumar is scheduled to address
the party’s election campaign at Ollur.

The Congress is also set to release its manifesto at the Press Club,
Thiruvananthapuram.

Senior COngress leader V.D. Satheesan is set to address election conventions in
Thiruvananthapuram today.
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Siddharths death: National Human Rights Commission to arrive at
Pookode Veterinary University today

https://english.janamtv.com/news/kerala/102508/siddharths-death-national-human-
rights-commission-to-arrive-at-pookode-veterinary-university-today/

Kalpetta: The National Human Rights Commission has intervened in the death of
Pookod Veterinary University student Siddharth. The commission will go to Pookode
Veterinary University today and gather evidence. The commission will gather evidence
for the next five days. The Human Rights Commission will also gather evidence from
campus teachers, staff, and hostel students.

The Central Bureau of Investigation (CBIl) is also gathering evidence simultaneously. A
CBI team from Delhi arrived in Wayanad on Saturday and commenced a preliminary
investigation. Siddharth’s father, Jayaprakash, has been instructed to come to Pookode
tomorrow, and his statement will be recorded. The CBI has started an investigation
against 20 people in connection with Siddharth’s death under charges of criminal
conspiracy, abetment of suicide, and ragging.

Siddharth was found dead in his college hostel bathroom on February 18. Reports say
that he was allegedly assaulted by his seniors, including SFI activists.
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Student s death: NHRC probe team to collect evidence from Kerala
Veterinary University

https://thesouthfirst.com/news/students-death-nhrc-probe-team-to-collect-evidence-
from-kerala-veterinary-university/

The move comes in the wake of the tragic death of Siddharthan JS, a second-year
student at KVASU, who was found hanging in the bathroom of the college hostel on 18
February.

A team from the National Human Rights Commission of India (NHRC) will commence its
five-day evidence collection drive at the Kerala Veterinary and Animal Sciences
University (KVASU) in Wayanad, Kerala on Monday, 8 April.

The move comes in the wake of the tragic death of Siddharthan JS, a second-year
student, who was found hanging in the bathroom of the college hostel on 18 February.

The NHRC team is expected to record the statements of students, teaching and non-
teaching staff, members of the anti-ragging committee, and others.

Meanwhile, a CBIl team, which has taken up the case, arrived in Wayanad on Saturday,
6 April. The four-member team met with the district police chief and Kalpetta DySP, who
had probed the case.

The team, which has already started the probe, has summoned Siddharthan’s father T
Jayaprakash to record his statement. He is expected to appear before the team on
Tuesday.

On Sunday, the CBI team visited the hostel premises, where Siddharthan was allegedly
beaten up by his seniors, his room, and the washroom, where he was found hanging.

Also Read: Kerala vet student death: CBI arrives in Wayanad, holds talks with police
officials

The incident

Siddharthan was allegedly beaten to death by his seniors and classmates, for
reportedly, misbehaving with a female student of the college.

A remand report by the police said that the 20-year-old was stripped down to his
underwear and assaulted using a “belt and a cable wire.” It said that the assault began
on 16 February at around 9 pm and lasted till 2 am on 17 February.
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Siddharthan’s father contended that according to the postmortem report, his son’s body
had three days’ worth of injuries and an empty stomach, which indicated that he was
assaulted viciously and not given any food.

Jayaprakash also asserted that his son would not have taken his own life. In his
meeting with Chief Minister Pinarayi Vijayan, he had requested a CBI probe into the
matter.

All of the 18 accused students have been arrested and remanded in judicial custody.

Earlier, Dr MK Narayanan, the dean of the college, and R Kanthanadhan, the assistant
warden of the men’s hostel, were suspended in connection with the death.

Kerala Governor Arif Mohammad Khan, as Chancellor of Universities in the state, had
suspended the Vice Chancellor of the university, Prof (Dr) MR Saseendranath, for
negligence. A judicial probe was also ordered to look into the incident.

Allegations of severe harassment and physical torture allegedly from ragging have been
raised against members of the Students Federation of India (SFl), the student wing of
the ruling CPI(M).

SFI denied the allegations.
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Supreme Court issues notice to Centre on plea seeking safeguards
for intersex children

https://scroll.in/latest/1066385/supreme-court-issues-notice-to-centre-on-plea-seeking-
safequards-for-intersex-children

Intersex children were being made to undergo unregulated sex-reassignment surgeries,
the petitioner told a bench headed by the chief justice.

The Supreme Court on Monday issued notice to the Centre on a petition seeking to
enhance legal safeguards for intersex children, reported Bar and Bench.

Intersex individuals are those born with sexual anatomy that does not fit the accepted
definitions of female or male.

Intersex rights activist Gopi Shankar told the Supreme Court in the petition that intersex
children in the country are being made to undergo unregulated sex-reassignment
surgeries.

The petitioner said that in many states, sex-reassignment surgeries were being
conducted with the consent of the parents of infants, Live Law reported. It is only in
Tamil Nadu that the High Court has banned such procedures till children attain the age
of giving informed consent, the petitioner said.

In 2019, after the Madras High Court’s intervention, Tamil Nadu became the first state in
India to ban sex reassignment surgeries on infants and children.

In its order, the High Court had said children must be given time and space to discover
their true gender identity.

The High Court’s ruling was also based on a complaint forwarded by Shankar to the
National Human Rights Commission, which highlighted the practice of sex
reassignment surgeries.

The commission forwarded the complaint to the Union Ministry of Health and Family
Welfare. The ministry, in its response, said that the surgeries had been done with the
consent of parents or guardians.

However, the High Court called this response “strange”. The court said that consent of
the parents could not be considered as the consent of the child. It added that neither the
father nor the mother can “claim suzeranity” over a child.

Based on the judgment, the Tamil Nadu government said that intersex surgeries will
only be allowed in life-threatening situations, which will be decided after the
recommendations of a committee formed by the Directorate of Medical Education.
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AFAIUDR TN A YBT 3Mid il Bisl?

https://www.amarujala.com/live/bihar/bihar-news-live-rain-alert-in-these-districts-
including-patna-political-news-bihar-crime-news-rid-bjp-2024-04-08

RS AR ST (NHRC) = ST b1 317G Ig SH b HIH H THUHUT FOIWRAIYR
DB FHAR B AT TR HR Sfdid AT g1 TfSd iU &t 3R ¥ AFaISGR SHfde
T AN B IR IR IR & | o & HIolt AgmayR =1 89 B S & GRE Yferd sraH
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Bihar: ST AIFATRIGR TANT A Gierd T YBT- ifraertt &1 3@ =i BIS!
5 ? THUHUT I o919 dad

https://www.amarujala.com/bihar/muzaffarpur/bihar-nhrc-sent-notice-to-muzaffarpur-
ssp-asking-why-was-advocate-s-eye-gouged-2024-04-08?pageld=1

Muzaffarpur News: ATFATIGR SHfUaadr T 2T §d11 § [P 36 I8 TR A AFaIIeR
Iogd & 3fd TiHR A0 BT AT B 1 STANT ATHA DI AP B! T&d g1 Ii1 Hel fb
3TN GRT AT o1 B! TR § foram a1 1 39 Aa § UR1 STaTd THUHT! e F A
T g

RS HFATYDR ST (NHRC) = SHTUTHIT BT 37 Blg S b HIH H THUHUT HOIFAIGR
DB FAR B AT TR HR oIdid AT g1 TfSd i &t 3R ¥ AFaISR SHfde
T AN B IR IR I & | o & HIolt AgeyR =1 89 B S & GRE Yferd sraH
A ST AR 3HfYgadr ot 3@ Wi < ot

SIFRT & YTfeh, Giery STaT gRT 3ifdded] i 37 i S & HIH H AP AHaIBR
STANT 3 THUHT ORARQR &1 e SIRY fahdl 81 NHRC = TRed ¥ 3fOATd §T HoTRHRYY
! e § FaTd o § o sifiaadr IR ST 31 gamrn a1 SR SHfded &1 3@ i Hie!
TS? SMTANT & GRT QX HTHA &1 RUIC 15 30d ¥ Uga il T 8|

TRAAY g o T BRaX! &1 SHTUGaT Ghol HHAR A B THTHT 11:40 Fof e F 30 ST
TOFRRQR dic I8 A1 9 UTaR 8189 s IR Ugd ¥ Hivlg Hloll HigWeqR T gfieraadf
T ofra & o WS A1 39 SR Yo it 3 siftraear ot et &1 et | iR 379 gt
{3 98 B8l F 3R 82 59 ao 3ifeaad $© aid U a9 d gferd it gRT 3= el &
TU Yoo {Hl &1 38 AR BT G ¢ a1 1| 39D 916 U Yferadd! o Sifdaadr ddbl
AR B! T H S Y IR B e

U AW & §I¢ 98 &g 9 HIGd gU oHH R R 7T | 99 it gfieryen ! agt & Yl 70| 39
qTe TR =0 T 919d gU HTUadd] Gahel HHR o1 SaTsl bR AATerd DlIdbIal H HRardT 71,
QA TP T 311G B1 AT O b | 3F qP &l IR Yo g1 g1 &, T U 3= For!
T & Sifaw T ¥ 81 81981, 39 I AW P oHeR! Uifsd ifidedr U $UR =
HHATYSR HIH & AT TP 1 & ST AP AHANIBR AN, 75 feeeit 3R fagR
HAHATYSR AN, TS &1 §f | 39 W GAdTS B §U 3 AP AFAIBR SHANT feeed!
3 THEHUl GRRRQR & ddd fhar g




AMAR UJALA, Online, 9.4.2024

Page No. 0, Size:(0)cms X (0)cms.

AFARISR HTaedr Tad 1 3 9ar § o 3d I8 IRT AHaT AFAIeR Icadd & i
TR oft BT AT 8 | ST AT &1 AHx BT I ¢ | 381 gl fob SITART GRT HHS BI
H1op! TR ferar T 81 39 A H ORT SaTe TauEdY 1 | A T € o SR
qoTe q ST HRT AT 3R 31 i Bl 7 2|

Ie], TSdidbey THIRUTH & 3reael a1 3ifiigedr IR Rig 3 &gl fb 3maiT & gRI 38|
U39 HeH Y 3 <l YRl & RIA® BeR A B3R BRaTS g GFAfEd 8 | Aer™iia
IR% HR 1 A Fal fob st glermas il & faurT ¥ sifads suia forar S Ifd et
BT 81 981, I BTG faolg $HR el A Hel fh e o iial & sifacd suia
P U RDBR Bl DT 20 ARG SUY BT G3HGel Hfadd Ubsl AR BI 3ffddid g1
EIRY




